178 Written Answers to [RATYA SABHA] Unstarred Questions

Shortage of drinking water

F85. SHRT RAMDAS ATHAWALE: Will the Minister of URBAN DEVELOPMENT
be pleased to state:

{a) whether people are compelled to buy drinking water due to its huge shortage
in some metropolitan cities and big cities of the country;

{(b) if so, whether Government has received some proposals from States for the

Central assistance; and

{c) 1l so, the steps taken for providing assistance, any further step proposed to

be taken in this matter?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI BABUL SUPRIYO): (a) to (c) Water Supply is a State subject and it is the
responsibility of the State Governments / Urban Local Bodies (ULBs) to plan, design and
execute drinking water supply projects and operate and maintain them under State Plans.

The ULBs and State Governments draw up plans to overcome problem of shortage of
water. The Ministry of Urban Development supplements the efforts of State Govemments/
ULBs for water supply schemes by providing Additional Central Assistance {(ACA) under
various programmes from time to time. In the last 10 years, 361 water supply projects
were completed at an estimated cost of ¥ 11,393 crores with ACA of ¥ 6,709 crores.

These water supply projects are also mitigating the water scarcity problems.

The Ministry of Urban Development has also sanctioned water supply projects
in Agartala (Tripura), Aizawl (Mizoram), Gangtok (Sikkim), Kohima (Nagaland), and
Shillong (Meghalaya) covering capital cities of 5 North Earstern States under the
North Eastern Region Urban Development Programme (NERUDP) with the financial
assistance from Asian Development Bank (ADB).

The New Urban Rejuvenation Mission (INURM) being formulated in the Ministry
would also provide access to States/ULBs for ACA for implementing water supply

projects in order to overcome water scarcity.

Workshop on legal reforms for urban authorities

86. DR. K.P RAMATINGAM: Will the Minister of URBAN DEVELOPMENT
be pleased to state:

{a) whether it is a fact that Government is considering to convene a workshop
of all Central and State urban development authorities to focus on legal reforms

related to urban development, if so, the details thereof; and

TOriginal notice of the question was received in Hindi.



